
the 'deeilDS· of .the medi~m alld ·lar.,ee 
sector; ... ' .,: 

(c) the full details thereof? 
THE MINISTER ,OF ,STATE IN THE 

M'ImSmy OF INDUSTRY .(SlmI 
CHARANJIT CHANANA): (8) Yes, 
Sir. - It.i 

(b) and (c). The letter of intent 
issued on 30-12-78 for setting up a 
unit in the organised sector precluded 
it from manufacturing Graphite Cru-
cibles of the types and Sizes reserved 
for the small scale sector. This is con-
sidered to be enough safeguard against 
any encroachment by the unit in the 
organised sector in an area reserved 
for the small scale sector. 

Rctitemellt bocflt. to Emltmyeft of 
COJ'l)Oration of Madras 

3281, SHRI K, B. S. MANI: Vlill 
the Minister of LABOUR be pleased 
to state: 

(a.) whether it is a fact that the re-
t i rem en t benefits for the retired/re .. 

trenchtd tmployees of Corpor~tion ot. 
Kadrllls under the 'BniPlOree. :ProVi-
dent Funa Sdleme "hive 'llot ''*m_ .t. 
tl~ by the '0IIl~ of 'B.PJ'. "d~rs, 

(b) if so, 'how many such eases are 
pentllng and for how lonl; and 

(c) the type of cases which are 
pending and the details theNUf and 
when the s~me will be ·ftDaliled? 

THE DEPUTy MINISTER IN THE 
l\UNISTRY OF LABOUR .(SaRI P. 
VENXATA REDDY): The En\ployees' 
Provident Fund authorities have re-
ported as under: 

(a) Some such . claims, received 
mainly from August, 1980 onwards, 
still remain to .be settled. by ·,the ·Re-
gional Office of the Employees' Provi-
dent Fund at Madras. 

(b) As on 11 .. 11 ... 1980 199 claims , 
were pending. Duration ot pendency 
Of these claims is given below': 

------ .----
Less than 
on(" month 

One D'lonth to 
two months 

2 olonths-· 
to 3 months 

3 months 6 months 
to 4, months to 7 month~ 

----- -----_._._-------_._-"._-
9i 66 7 

-_ -'-_ .. _----------------_._-. --_._---,----- ,---- ... _ .. _.-------
(c) The details and type of pend-

ing cases is given below: 
-. __ ._-----.•. _-------

No. of 
Type of cases cases 

(i) Claimlin Form 19 received 
from the tn"!m':l~rs who 
h·l·ve re tired or h'l ve b~en 
p.'om ')(cd to est:t blish11l ~n t 

pending 

service . 71 

(ii) Clailn, in Form 2') received 
from k ~al heirs/nominees 
of thf~ d 'ce v;_;~d ln~ril1:l~I's J 28 

TOTAL. 199 

'.lbe ·Central Provident FUnd Com-
rrli$sioner has been directed to ensure 
eltpeditious dilpOJal of tQse ·eaaes. 

Development of a new metlhQd for 
manufacture of Titanium Alloy pro .. 

ducts 
3282. SHRI CHINTAMANI JENA: 

Will the Minister of SCIENCE AND 
TECHNOLOGY be pleased to state: 

(a) whether it is a fact that Indian 
scientists have developed a new me-
thod for manufacture of titanium alloy 
products that would help conserve this 
costly and strategic material; and 

(b) if so, the details thereof? 
THE MINISTER OF STATE IN THE 

DEPARTMENTS OF SCIENCE & 
TECHNOLOGY AND ELECTRONICS 
(SHRI C. P. N. SINGH): <a> and ,(b). 
Indian· Scien.tists have develGped· tech. 
niques for .produtdn,' TJtaDtum Alloy 
eomponente which ',do. ··JlOt· ' ,waite 




